Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI(Liquidation Process) Regulations,2016
Name of the corporate debtor: Advance Navotpad Surfactants Limited; Date of commencement of liquidation: 13th August' 2019 (Order dated Sth August 2019 received by Liquidator on 13th August' 2019)
List of stakeholders as on: 19th March' 2021

List of Secured Financial Creditors
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Bank of India | ANSL-07 12-09-2019) 55,56,47,105.2 55,56,47,105.2 | Secured 55,56,47,105.2 |Yes 55,56,47,105.2 98.62 0 0| 0| 0| Claim filed
Working capital - Exclusive charge
on stocks and book debs (present
and future)
Term Loans - Exclusive charge on
block assets (present and future) of
the company
PERSONAL GUARANTEE -
Personal Guarantees of Mr. Ashok
Mahindru, Mr. Atul Mahindru, Mr.
Ashutosh Mahindru and Mr. Sheopal
Yadav for all credit facilities
enjoyed from our Bank.
Bank of India | ANSL-07 4716157 4716157 | Insolvency 0[No NA NA 0.84 0| 0| 0| 0|
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Process
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this
amount has|
been
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insolvency
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process
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